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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 22.07.2020 (WEDNESDAY) 

COURT – II (VIRTUAL MODE) 

10:30 AM  
 

In the Court Hon’ble Mr. Justice Venugopal M., Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Mr. Alok Srivastava, Member (Technical) 
 

For Admission (Fresh Cases) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 571 of 

2020 

 

Shailesh Chawla & Anr. 

Vs. 

Vinod Kumar Mahajan & Ors. 

 

With 

Kamal Sehgal Vinod Kumar 

Mahajan-R1 

2.  Comp. App. (AT) 

(Ins) No. 572 of 

2020 

 

Om Parkash Khurana & Ors. 

Vs. 

Vinod Kumar Mahajan & Ors. 

Kamal Sehgal Vinod Kumar 

Mahajan-R1 

3.  Comp. App. (AT) 

(Ins) No. 598 of 

2020 
 

Anil Goel & Anr. 

Vs. 

Gee Cab Industries Ltd. 

 

Harsh  Vardhan Arora   

4.  Comp. App. (AT) 

(Ins) No. 599 of 

2020 

 

Ketan Anant Raj & Anr. 

Vs. 

Dhanshyam Kantilal Patel 

Liquidator of Krishnai Hospital Pvt Ltd 

& Ors. 
 

Aditya Diwan   

5.  Comp. App. (AT) 

(Ins) No. 600 of 

2020 

 

Vijay Kumar V. Iyer 

Erstwhile Resolution Professional of 

S.P.S. Steels Rolling Mills Ltd. 

Vs. 

Bipin Kumar Vohra & Ors. 

 

Misha   

6.  Comp. App. (AT) 

(Ins) No. 601 of 

2020 

 

Gujrat Urja Vikas Nigam Ltd. 

Vs. 

Yes Bank Ltd. 

Ranjitha 

Ramachandran 

Punit D. Tyagi 

7.  Comp. App. (AT) 

(Ins) No. 602 of 

2020 

 

Vipul Dilip Shah & Anr. 

Vs. 

Parinee Developers Pvt. Ltd., Through 

IRP Subhash Chandra Modi 

 

Chandra Prakash  

 

For Admission (After Notice) 

8.  Comp. App. (AT) 

(Ins) No. 137 of 

2020 
 

Sunil Amarlal Chawla 

Vs. 

Union Bank of India & Anr. 
 

Shwetank Sailakwal  

9.  Comp. App. (AT) 

(Ins) No. 320 of 

2020 

 

Manasi Indrajit Wadkar 

Vs. 

Andhra Bank & Anr. 

Abhishek Baid Rohan Agarwal-R1 

Mamta Binani 
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For Hearing 

10.  Comp. App. (AT) 

(Ins) No. 385 of 

2020 

 

Bishal Jaiswal 

Vs. 

Asset Reconstruction Company (India) 

Ltd. & Anr. 

 
 

 

Sandeep Bajaj Sanjeev Kumar-R2 

Pankaj Dhanuka-

IRP 

 

 

 

 

 

  Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board 

2. Reception             -sd/- 

3. Record File                            

4. Website: www.nclat.nic.in                                                                             Registrar       

http://www.nclat.nic.in/

